OF THE I’RINCIPAL DISTRICT & SESSIONS JUDGE (HQs): DELHI

Ref No. /CZ./Comp./2024 : 7 Dated:
- CIRCULAR ' !

“This is in continuation to this office eatlier circular no. 26719- 269499/CZ/Comp./2024 dated
04/05/2024 and 30850-31750/CZ/Comp/2024 dated 24/05/2024 regarding installation of Al-In-One
DELL Optiplex 7410 Computer Systems received through Hon'ble ngh Coust of Delhi under eCourts
Project.

It has been brought to the notice of the undersigned that frequent requests are being received from
the courts for providing additional computer systems for the use of Assistant Ahlmad/Civil Nazar of
respective court.

Considering the above and availability of stock of Desktop Computer Systems with, all- the
fonctioning courts after installation of All-in-One Computer Systems, it has been decided that one of the
Desktop Computer Systems (out of stock of Computer System available after installation of AlIOs) be
utilized for the use of Assistant Ahlmad/Civil Nazir of respective court.

It is further to convey that requirement for LAN (Local Area Network) conncctmty, if so, required
be addressed to the Computer Branch or PWD of respective court complex. .

This issue with the approval of Ld. Principal District & Sessions Judge (HQs)
District & Sessions Judge (West)

Ld. Principal

(Sunil Kumar Sharma)
Delhi Higher Judicial Services
Chaitman, IT & Digitization
Centralized Computer Committee
_ Delbi District Courts
Copy forwarded for information and necessary action to:

Ref. NO.Q 66&3 "".88/ CZ/Comp./2024 _ | EE N | Dated: _I_LA_U_G_ 202‘1

1. Ld. Principal Distsict & Sessions Judge—New Delhi, South West, East, South, Shahdara, North West,
“Nozth, South  East and North East districts for information and with a request to convey the
_ aforesaid directions to all concerned posted within the respective district.
2. Ld. Priacipal District & Sessions Judge-cum-SpL Judge (PC Act) (CBI), Rouse Avenue Court Complex,
New Delhi for infoxmation with a request to convey the aforesaid directions to all concerned posted
; within the respective conrt complex.
3. All Judicial Ofﬁcers holds courts within the Ceatral and West District, Tis Hazan Courts Complex,
Delhi
4, Ld. Officer In-Charge, Computer Branch all coust comple:\es, Delhi/New Delhi.
5. PS to Ld, Principal District & Sessions Judge (HQs) for placing before Ld. Principal District & Sessxons
; Judge (HQs); Delhi.
6. PS to Ld. Principal District & Sessions Judge (West) for placmg before Ld. Principal District & Sessions .
" Judge (West), Delhi,
1. AOJ/in-charge/Store In-Charge, Computer Branch of all coust-complexes, Dethi/New Delhi. -
8. AR (Blectrical), PWD, Tis Hazard Courts for information and consideration of request, if any for
installation of congectivity.
The Website Committee/LAYERS Seat to upload the c1rcu1m: on official website/LAYERS.

(Sunil Kumar Shitma)

Delhi Higher Judicial Services
Chairman, IT 8 Digitization/
Centralized Computer Committee
Delhi District Courts



